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MINISTRY OFAGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION

New Pelhi, the 13th April, 2010

G.S.R. 316(E).—In exercise of the powers conferred
by sub-clause (ii) of clause (¢) of Section 3 of the
Insecticides-Act, 1968 (46 of 1968), the Central Government,
after consultation with the Central Insecticides Board,
hereby includes the following substances in the Schedule
1o the said Aet, namely .- -

In the Schedule to the said Act, after substance,
‘Metralenone 3'-bromo-2, 3, 4, 6’-tetramethoxy-2",
6-dimethyl benzophenone™, the following substances
shall be included, namely :—

“Pyroxulam  N- (5, 7-dimethoxy [1,2, 4] triazolo [1, 5-a]

' pyrimidin-2-y[)

2-methoxy-4- (trifluoromethyl) Pyridine-3-

Suifonanide

2 chloro-6' -cthyl-N-isopropoxymethylaceto-

toluidide

Orysastrobin (2 F)-2-{methoxyimino)-2 {2-[3E, SE, 6E)-5-

- (methoxymino)-4, 6-dimethyl-2, 8-dioxa-3, 7-

¢ diazanona-3, 6-dien-1-yl]-phenyl}-N-methyl
acetamide

* 16 (trifluoromethyl) pyridine- 3yl] ethyl]
methyl(oxido)-24-Sulfanylidene cyanamide

Propisochlor

Sulfoxaflor

fPaRT 11—S&c. 3(i)]
Siduron | (2-methylcylohexyl)- 3 -phenyl urea
Spinctoram  Major component 3'ethoxy 5, 6-dihydro
' spinosynJ-minor component 3 ethoxy
spinosynL
Diamuron 1-(1 methyl-l-phenyl eﬂlyl)-}-p tolyl ur¢a
Simetryn N2, N4-d|ethy§meth hm-l;} 5-mazme-

Note:;

2, 4-diamine”
[F. No. 19-9/2008-PP. 1}

PANKAJKUMAR, Jt. Secy.

The following notiﬁcaﬁons wére issued to include

the substances in the Schedule to the Insecticides
Act, 1968 (46 of 1968), vide, numbers :—

P N

=35

38

G.S.R. 9(E), dated the 9th January, 1974,
G.S.R. 823(E), dated the 28th September, 1976,
G.S.R. 200(E), dated the 29th March. 1978,
G.S.R. 574(E), dated the 6th October, 1979,
G.S.R. 32(E), dated the 12th February, 1980,
G.S.R. 504(E), dated the [ 7th July, 1982,
G.S.R. SO0O(E), dated the | 8th June, 1985,
G.S.R. 839%(E), dated the 14th November, [ 985,
G.5.R. 31{E), dated thc I 5th January, 1987,
G.S.R. S11(E), dated the 2nd May, 1987,

. G.S.R. 858(E), dated the [2th August, 1988,
. G.S.R. 13(E), dated the 5th January, 1990,

G.S.R. 987(E), dated the 20th December, 1990,
G.S.R. 576(E), dated the 26th August, 1993,

. G.S.R. 577(E), dated the 26th August, 1993,

G.S.R. 730(E), dated the 30 October, 1995,
G.S.R. 10(E), dated the 3rd January, 1996,

. G.S.R. 538(E), dated the 21§t November, 1996,

G.8.R. 621(E), dated the 27({} Oclober, 1997,
G.S.R. 224(E), datedthe 26th March, 1999,

. G.8.R.672(E), dated the 28th September, 1999,

G.S.R. 868(F), dated the | 5th November, 2000,
G.S.R. 69(L), dated the 5th February, 2001,
G.S.R. 181(E), dated the 13¢th March, 2001,
G.S.R. 291(E), dated the |9th April, 2002,
G.S.R. 772(E), dated the 18th November, 2002,
G.S.R. 523(L), dated the 3rd July, 2003,

. G.8.R. 378(F), dated the 24th June, 2004,
. G.8.R. 744(E), dated the 1 6th November, 2004,

G.S.R. 198(E), dated the 3 1st March, 20035,
G.S8.R. 651(FE), dated the 3 1st October, 2005,
(.8.R. 51{E), dated the 6th February, 2606,
G.S.R. 683(E), dated the 3 1st October, 2006,
G.S.R. 631(E), dated the 28th September, 2007,

. G.8.R. 650(E), dated the 1 I th September, 2008,

G.S.R. 799(E), dated the 19th November, 2008,
G.8.R. 384(E), dated the 4th June, 2009 and
G.S.R. 5(E), dated the Sth January, 2010.

I’nnlcd by the Manager. Gnvcrnmcnt of India Press, ng Road Mayapuri. New Delhi- Il0064
and Published by the Controller of Publications, Defhi-110054.
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